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[Prof, Madhu. Dandavate]

nation at the highest level of effi-
ciency so as to make it an effective
instrument in the social, economic
and ijudustrial development of the
country. I am confildent that I will
have the cooperation and goodwill of
all the Honourable Members, Ralil-
users and all Railwaymen in this task
of making our Railways more ser-
vice-oriented ang productive. With
these observations I conclude my
submission to this House on the ful-
filment of the past promises and as-
surances for the future.

MR. SPEAKER: We will adjourn
wow and meet again at 2 p.m.

1259 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at Five Minutes past Fourteen
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CRASH OF AN AIR INDIA JUMBO NEAR
BOMBAY

SHRI PRADYUMNA BAL (Jagat-
singhpur): I call the attention of
the Miuister of Tourism and Civil
Aviation to the following matter of
urgent public importance anq request
that he may make a statement there-
on:

“The reported crash of an Air
India Jumbo in the sea miear Bom-
bay on the New Year’s day of 1978
with its 213 passengers and crew
on board.”
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SHRI PRADYUMNA BAL: From
the hon. Ministers reply it is obvious
that this aeroplane was definitely
sick while taking off. When it deve-
loped engine trouble while taking off
the operational authorities should
have been careful enough to see that
this did not take off. It is the worst
air disaster in Indian aviation history.
The type of air crash that took place
hardly 1-1'2 minutes after the take-
off, crashing rato the sea, creates 2
lot of apprehensions that there were
many things to be checked and a lot
of things wanting. 1 think, by givimg
us this New Year gift, this air disas-
ter, the Civil Aviation Ministry has
given us to ponder over so many
things. Air travel has become very
unsafe in this country, whether it is
by Air India or Indian Airlines...

AN HON. MEMBER: Air Force
plane also. =

SHRI PRADYUMNA BAL: Air
Force Plane also. The Prime Minis-
ter was involved in that unfortwaate
accident. But that jg not under the
purview of this Ministry. That also
creates a question mark as to whether
the aviation system in this couwatry
is any more safe or whether we should
not have a deeper look into the
affairs. The time hag come when we
should have a deeper look into it.
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It raises 3o many questions. 918
people, includiug 23 crew, were loat
in a matter of moment. I am not
satisfled with the hon. Minister's
reply. He hag given only deserip-
tive details of certain things.

But he hag not spelt out whet”her
he is going to look deeper into this
than the cursory type of enquiry that
has taken place. More often than mot,
these enquiry reports are not publigh-
ed. Then it is stated, on tne top of it
that it has to be treated as confiden-
tial. The people, especially the Mems=
bers of this House are entitled to
know the result of such findings and
what is being done or what has been
done for the last so many years to
see that such occurrences do not hap-
pen again.

I am tolg that the General Insur-
ance Corporation will almost to broke
because they have to pay more than
Rs. 9 crores as their share towards
insurance compensation, although
some other company abroad is going
to pay the rest of the amount; this
huge amount has to be paid by way
of compensation. All this calls for a
deeper study in this matter and tak-
ing precautionary measures on long
term basis.

Now I will put one or two questions
which are very pertinent. My infor-
mation is this, Is it a fact that some
passengers who got their tickets okay-
ed on this flight were tipped oft by
telephone from abroad—Abu Dhabi
or somewhere—saying that there was
going to be a sabotage and they were
adviseq not to take this flight? Is it
also a fact that about 120 passengers
who got their tickets okayed on this
flight just got their tickets cancelled
on the eve of departure of the flight?
Is it also a fact that the passengers
who were on the walting list were
given the okayed tickets and as 8
result of this flight crash, they lost
their lives? All these questions have
to be answered by the hon. Minister.
Ig it aiso a fact that the pilots and
other crews are over-worked in Afr
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India and the Isdian Airlines? Ig it
also a fact that Indian plapes do not
get adequate rest and hence sutfer
from lack of maintenance and fatigue?
This is evident. Why I say this is
because this is evident from this air
crash anq then these planes are also
delayed now-a-days.

If you are waiting for g flight for
Calcutta at Delhi the plane from
Bombay will be delayed. When the
plane comes from Bombay, you have
to wait for half an hour, an hour or
may be more and then it imumediately
takes off for Calcutta. It shows that
there is a shortage of planes and defi-
nitely these planes are over-worked
with the result that these air-craszhes
do occur. In this case, it was obvious.
This plane was not fit for g take-off.
Will the hon. Minister, apart {rom
this cursory enquiry that has taken
place, as usual whenever any plane
crash takes place, look into this mat-
ter on a long-term basis and try to
solve this problem as far as possible?
India has earned the name of noto-
riety for delayed fights; sometimes
cancelled flights. In order to avoid
all these things, will he promise that
he would look into this matter and
try to adjust things. Formerly, the
Indian Railways were like that. Now
the Indian Airlines have earned the
same notoriety for delay or whatever
it is,

MR. DEPUTY-SPEAKER: You
have put all the questions.
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fas § | g # oY qaw § Iy AT
e war ar gk wfawre ¥ Y
7, df gerd o Ffww g o f
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SHR!I PRADYUMNA BAL: There.
was a large number of cancellations.
It was unduly a large number,
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SHRI PRADYUMNA BAL: I want a
specific answer from the Minister as
to hovs many were the cancel.ations
made and how many were the persons
accommodated in their place.

SHRI PURUSHOTTAM KAUSHIK:
According to the information I have,
cny  ‘wo aersons  canceiled thair
tickets and 122 did not show up.

PROF. P. G. MAVALANKAR: Is if
a fact that they did not show up in
spite of confirmed tickets? Did they
have confirmed tickets?
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MR, 'DEPUTY-SPRAKER: You mus}
know that in sn international flight
their is no such thing as confirmed
and unconfirmed tickets.
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1437 hrs,

DEPOSIT INSURANCE CORPORA-
TION (AMENDMENT AND  MIS-
CELLANEOUS PROVISIONS) BILL*

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): I beg to move

Matters under 285
Rule 377

for leave to introduce a Bill to pro-
vide for the acquisition and transfer
of the undertaking of the Credit
Guarantee corporation of India Limi-
ted in order to serve better the meed
for providing credit guarantee to
commercial banks, and further to
amend the Deposit Ihsurance Cor-
poratioi: Act, 1961, and the Reserve
Bank ot India Act, 1934, and for mat-
ters connected therewith or inciden-
tal thereto, '

MR. DEPUTY SPEAKER: The
question is:

“That leave be granted to intro-
duce a Bill to provide for the ac-
quisition and transfer of the under-
taking of the Credit Guarantee Cor-
poration of India Limited in ordet
to serve better the need for pro-
viding credit guarantee to commer-
cial banks, and further to amend
the Deposit Insurance Corporation
Act, 1961 and the Reserve Bank of
India Act, 1934, and for matters
connected therewith or incidental
thereto.”

The motion was adopted.

SHRI H. M. PATEL: I introduce
tthe BilL

14.38 hrs.
MATTERS UNDER RULE 377

(i) REPORTED DECISION OF THE CENTRAL
GOVERNMENT EMPLOYEES TO SYTAGE
Dharuas

SHRI VAYALAR RAVI1 (Chirayin-
kil): With your permission under
Rule 377, may I draw the attention of
the hon. House and the Government
to the decision taken by the Central
Government employees tq organise
joint mass dharnas on 23rd March,
1978 as a first step to their agitatien

*Published in Gazette of India Ex traordinery, Part 1I, section 2, dated

21-2-78.

- tIntroduced with the recommends tion of the President. .



